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Proceedings of the District Collector, Chennai
Present: Tmt. R.Seethalakshmi, 1.A.S

Re.No.C2/13372/2020 Dated: al. .09.2020

Sub: Mines and Minerals -Minor Minerals- Complamt petmon
received from the Public, Traders and Students of Maduravoyal |
Patel Road, Nerkundram, Chennai - 600 107 — Allegations of
illegal transportation/ Sales of Sand -Area inspected — Violation |
- of Tamil Nadu Prevention of Illegal Mining, Transportation and |
Storage of Minerals and Minerals Dealers Rules, 2011 - Found- |
Statement obtained from Thiru S.Sundaramoorthy, S/o. Thiru |
Subba Reddy, Chennai —Penalty of Rs. 25,000/~ imposed on the
delinquent Thiru S.Sundaramoorthy of Tvl. Saravana Agency, |
- S/o. Thiru Subba Reddy, Chennai — Orders Issued- Regarding. |

Ref: 1) | Petition dated 11.03.2020 submitted by the Public,
| ,  Traders and Students of Maduravoyal Patel Road,
Nerkundram Chennai - 600 107 to the District Collectm

_ _ Chennai Disrict. |
'2) | Statement of Thiru S. Sundaramoorthy S/o. Thiru Subba
Reddy, Patel Road, Nerkundram Village, Maduravoyal

! Taluk, Chennai — 600107, dated 21.08.2020. !
3) lnspectlon report of Assistant Director of Geology and

_| Mining, Chennai District dated 24.08.2020.

R

The Public, Traders and Students of Maduravoyal Patel Road,
Nerkundram, Chennai - 600 197 have sent a petition to the District Collector,
Chennai District vide reference 1% cited alleging that illegal transportation/
Sales of Sand was taking place in empty land of Pandian Bricks , Patel Road,
Nerkundram, Chennai — 600 107.

2. Accordingly, the area was inspected by the Assistant Director, Geology
and Mining, Chennai District along with Assistant Geologist, Geology and
Mining, Chennai District on 09.07.2020 at 11.30am. The Tahsildar,
Maduravoyal Taluk was present. One Thiru. S. Sundaramoothy, S/o. Thiru
Subba Reddy of Tvl. Saravana Agency was enquired and violation of the
provisions of Tamil Nadu Prevention of Illegal Mining, Transportation and
Storage of Minerals and Minerals Dealers Rules, 2011 was found.
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‘'u Subba Reddy of Tvl. Saravana
Acency has given his written statement dated 21.08.2020 vide reference L
cill‘d. 1.“1(: has stated that he has been supplying required M.Sand, Crusher Jelly
‘o the construction companies for the last five years in Chennai District.

He has further stated that five units of M.Sand and eight units of crusher
jelly  have been stored by him in SF. 127/30 and 127/39 in Maduravoyal
Revenue Village for the purpose of sales; M.Sand was purchased by him from
Tvl. JCK Blue Metals, Tiruvannamalai District and from Tvl. Sri Elumalaiyan
Blue Metals from Tiruvannamalai District; the crusher jelly was purchased by
him from the crusher located in Matur Village, Uthiramerur Taluk,

Kanchiouram District and was stored by him in the subject area for the purpose

3. Thiru. S. Sundaramoothy, 5/0. I'h

of sales.

He has stated that he did not have a storage license and he was not aware
of the storage license to be obtained from the District Collector required under
Tamil Nadu Prevention of Illegal Mining, Transportation and Storage of
Minerals and Minerals Dealers Rules 2011.

He has finally stated that he will be bound by the action taken for the
violation of the rules.

4. The Assistant Director of Geology and Mining, Chennai District in his
inspection report vide reference 3" cited has stated that the area is located
opposite to Lakshmi Kalyana Mandapam on N.T. Patel road; on the western side
of the area, rubble of broken brick earth and broken concrete debris were stored;
on the eastern side, M.Sand and crusher jelly were stored. Thiru. S.
Sundaramoorthy of Tvl. Saravana Agency was enquired by the Assistant
Director of Geology and Mining, Chennai District at the subject area; five units
of M.Sand and eight units of crusher jelly were found to be purchased and
stored in SF. 127/30 and 127/39 in Maduravoyal Revenue Village. The Assistant
Director of Geology and Mining, Chennai District has relied on the written
statement of Thiru S.Sundaramoorthy, S/0. Subba Reddy of Tvl. Saravana
agency and stated that M.Sand was purchased from Tvl. JCK Blue Metals,
Tiruvannamalai District and from Tvl. Sri Elumalaiyan Blue Metals from
Tiruvannamalai District as per the transit pass no. 16857 dated 18.06.2020 and
transit pass no. 13269 dated 25.06.2020 issued by the Assistant Director,
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Geology and Mining, Tiravannamalai district and produced to the Assistant
Director
crusher jelly were purchased from the crusher unit in Matur Village,
Uthiramerur Taluk, Kanchipuram District and were stored by Thiru. S.
Sundaramoorthy S/o. Thiru Subba Reddy of Tvl. Saravana Agency in the subject
arca as per delivery challan produced in original.

During the inspection, the Assistant Dircctor of Geology and Mining,
Chennai District has ascertained that there was no illegal mining of any mineral
in the subjeet arca and its surrounding areas.

The Assistant Director of Geology and Mining, Chennai District has stated
that Thiru. S. Sundaramoorthy S/o. Thiru Subba Reddy of Tvl. Saravana Agency
is not having storage license for storing the above M.Sand/crusher jelly. As Thiru.
S. Sundaramoorthy S/o. Thiru Subba Reddy of Tvl. Saravana Agency has not
obtained storage license for storing the above minerals under Tamil Nadu
Prevention of Illegal Mining, Transportation and Storage of Minerals and
Minerals Dealers Rules 2011, the Assistant Director of Geology and Mining,
Chennai District has recommended for the action to be taken against Thiru. S.
Sundaramoorthy of Tvl. Saravana Agency, S/o. Thiru. Subba Reddy, Patel Road,
Nerkundram Village, Maduravoyal Taluk, Chennai - 600 107 in accordance with
the provisions of Tamil Nadu Prevention of Illegal Mining, Transportation and

Storage of Minerals and Minerals Dealers Rules 2011.

5 The matter was scrutinised with reference to the relevant rules and

available records and the findings are as follows:

a. Thiru S. Sundaramoorthy of Tvl. Saravana Agency has admitted that he
has stored five units of M.Sand and eight units of crusher jelly in SF. 127/30 and
127/39 in Maduravoyal Revenue Village for commercial purpose, i.e., for the

purpose of sales.

b. He has produced documents in support of his claim that he has purchased
the stored minerals from the valid lessee/licensee and transported stored minerals
through vaild Transit Pass. But, he failed to produce the Registration Certificate

ol Geology and Mining, Chennai District. Similarly, cight units of
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2) of Tamil Nadu prevention of Illegal Mining,

in Form-D vide Rule 5(
and Minerals Dealers Rules, 2011.

Transportation and Storage of Minerals

c. He has violated the sub rule 2 of rule 3 of Tamil Nadu Prevention of

Illegal Mining, Transportation and Storage of Minerals and Minerals Dealers

Rules, 2011 which is extracted below:

“No person other that the Mineral dealer shall store or cause to be

. 2 ”
stored any mineral at any place for purpose of sale or consumption™.

6. Thiru S.Sundaramoorthy of Tvl. Saravana Agency is not a Mineral
Dealer whereas he has stated that he has been running the stock yard for five
years. His stated ignorance that he is not aware of the storage license to be
obtained from the District Collector is not acceptable and does not absolve him
from the action to be pursued under the Tamil Nadu Prevention of Illegal Mining,

Transportation and Storage of Minerals and Minerals Dealers Rules, 2011.

The violation of sub rule 2 of rule 3 of Mineral Dealers Rules, 2011 by
Thiru S. Sundaramoorthy attracts the levy of penalty provision of rule 10 of
Tamil Nadu Prevention of Illegal Mining, Transportation and Storage of Minerals

and Minerals Dealers Rules, 2011 as extracted below:

“10. Penalties (1) — Any person who contravenes any of the provisions
of the rules, sells or stores minerals except under and in accordance with the
Registration Certificate of Registrar or who transports the minerals not in
accordance with transport permit issued shall be punishable with a penalty
up to a maximum of Rs. 25,000/~ by and order of the District Collector

concerned.

In view of the above, sub rule 1 of rule 10 is invoked against the delinquent
Thiru. S. Sundaramoorthy of Tvl. Saravana Agency, S/o. Thiru. Subba Reddy,
Patel Road, Nerkundram Village, Maduravoyal Taluk, Chennai - 600 107 for the
unlawful storage of five units of M.Sand and eight units of crusher jelly in SF.
127/30 and 127/39 in Maduravoyal Revenue Village, Maduravoyal Taluk under
rule 5(2) of Tamil Nadu Prevention of Illegal Mining, Transportation and Storage



of Minerals and Minerals Dealers Rules, 2011 by imposing a maximum penalty

of Rs. 25.000/- on him.

7. Thiru. S. Sundaramoorthy of Tvl. Saravana Agency, 5/0. Thiru. Subba
I 'y R + . . . . ~ *
Reddy is directed to pay the penalty withina peiod of one week in the following

head in a Nationalised bank.

“0853-00 NON-FERROUS MINING AND METALLURGICAL
INDUSTRIES — 800 MISCELLANEOUS RECEIPTS-
AC MISCELLANEOUS RECEIPTS — 2997- FINES AND
PENALTY- FORFEITURE, SEIZURE, CONFISCATION ETC.,,
DP CODE: 0853-00-800-AC-2997."
3. The Tahsildar, Maduravoyal taluk is directed to keep vigil on this area
ta lands in the jurisdictional Taluk and ensure that
ons of Tamil Nadu

e of Minerals and

and other poramboke and pat
no mineral is transported and stored violating the provisi
Prevention of Illegal Mining, Transportation and Storag

Minerals Dealers Rules, 2011.

9. If felt aggrieved by this order, Thiru S.Sundaramoorthy, S/o. Thiru

Subba Reddy is at liberty to file an appeal before the Director of Geology and

Mining, Guindy Industrial Estate, Chennai — 600 032 within thirty days from the

!
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Thiru S$-Sundaramoorthy,
S/o. Thiru Subba Reddy,
Patel road.
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Nerkundram Village, o

Maduravoyal Taluk, %"W

Chennai — 600 107. N

Copy To,

The Tahsildar, - 2 Copies (One copy is to be served to the
Maduravoyal Taluk, delinquent through the concsmed VAO and
Chennai District acknowledgement bsbé retimed 18 this office.)
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Inspection Repord

Date: 17.09.2021
As per the instructions ol the Assistant Director, Geology and Mining,
Chennai Distriet, surprise raid has been conducted on 16,09.2021 and started at
11.00 PM from Kathipara ol Alandur Taluk for checking and curbing of illicit

transportation of Minerals.

Around 12.00 AM (he surprise raid was continued at Kotturpuram,
Pattinapakkam, Santhome and upto Napier Bridge for next 2 hours. Vehicles
mvolved in illicit transporation of Minerals has not been found /seized in the above

dreas.,

Also, based on the New Indian Express article dated 07.09.2021 regarding
illicit Mining in Cooum river mouth, the said area has also been inspected around
2 AM (17.09.2021), and it has been noticed that the vehicle access road to the

mouth of Cooum river is blocked by barrication near the Police Station.

In continuation of the above, the surprise raid was continued at around 4.00
AM, in Thoraipakkam junction, 200 feet OMR Road, Shollinganallur Taluk. The

Vehicle bearing Registration No. TN 22 CY 7744 found carrying 6 units of Earth

without valid documents has been seized and handed over to the I[nspector of

Police, J9 Thoraipakkam Police Station and FIR has been lodged against the
offender vide FIR No. 708/2021 dated 17.09.2021. The surprise raid has continued
upto 12.00 Noon (17.09.2021).
f"
éeﬂ)ﬁt o\
Assistant Gdologist,

Dept. of Geology and Mining,
Chennai District,
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Joint Inspection Report

?’ In connection with the 0.A.N0.203/2021 filed by Meenava Thanthai~K.R.
Selvaraj Kumar, the Hon’ble National Green Tribunal (Southern Zone) have
appointed a committee to inspect and to ascertain about illegal sea sand
mining done in the eco-sensitive zone, namely CRZ-1-A and 1-B in the river
mouth of Cooum near Napier Bridge which ultimately reaches the Bay of
Bengal. |

In this regard, as instructed by the District Collector, the River mouth of
Cooum River near Napier Bridge has been inspected by the Assistant Director
(Survey), Chennai, the Assistant Director (Mines), Chennai and the Revenue

Divisional Officer, Chennai North Division of Chennai District along with the

Committee members constituted by the Hon’ble NGT (SZ) on 07.10.2021.

During inspection, it has been observed that no quarrying activities are
going on in the river mouth of Cooum river. Heavy machineries like 2 - Hitachi
and 1- Bulldozer are in operation in the spot. When enquired by the committee
members, the SE, PWD, WRD, Palar Basin Circle has stated that, the said

JORA el o
vehicles are used to remove the sit-deposited in the mouth of the river in order

to make free flow of river water into sea. Illicit quarrying operations are not

noticed in the spot as stated by the petitioner.

N

A Ao\ 2\
Ass?s]ant 1rec°’l‘clr, Reverfue Divisional Officer, Assistan 7\

t Director,
Dept. of Geology and Mining,  Chennai North Division, Dept. of Survey,
Collectorate, Chennai. Chennai. Collectorate,
Chennai
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PROCEEDINGS OF THE DISTRICT COLLECTOR,
CHENNAL

Present: Dr.J.Vijaya Rani, 1.A.S.,

Re.No.C2/9364/2020 Dated: .11.2021

Sub:  Mines and Minerals - Minor Mincral ~ Chennai
District — Prevention of illicit transportation /
quarrying of minerals — District Level Task Foree
Committee — Formed — Orders issucd « Regarding,

Ref : 1) G.O. 135 Industrics (MMA.1) Department dated

13.11.2009.

2) G.O.(Ms) No.82, Industrics Department, Dated
07.03.2019.

3) Orders of the National Green Tribunal (South
Zone), Chennai  in Original — Application
N0.203/2021(SZ) d1.15.09.2021.

4) This ofTice letter even no. dated . 11.2021

e o e ok ke

ORDER:-

The Government vide reference 1 cited have directed the
Collectors of all Districts (Except Chennai) to reconstitute the
District Level Task Forces with the composition of following

officials.

a. District Collector — Chairman

b. Superintendent of Police.

c. District Forest Officer.,

d. District Revenue Officer.

¢. Regional Transport Officer

[. Revenue Divisional Officer

g. Deputy Superintendent of Police

h. Assistant Director ( Panchayat)

L. Assistant Direclor (Town Panchayat)

J.- Commissioners of Municipalitics.



k. District Level Official from Tamil Nadu Pollution

Control Board.

I Deputy Dircetor (Mines) / Assistant Director (Mincs)
~ Member Seeretary /Convenor.,
m. The Exceutive Engineer (PWD-WRD).
AL the time ol issuance of the G.O., Department ol Geology
and Mining is not formed in respect ol Chennai District and hence
it may exclude Chennai District.

Vide  G.O.(Ms)No.82. Industries  Department  dated
07.03.2019, the Government have formed Department of Geology
and Mining in respect of Chennai District and it is [unctioning
from 26.02.2020 at 8" fToor in Collectorate Campus, Chennai.

To prevent illicit movement of minerals in Chennai District
formation of District Level Task Force is mandatory. In this
connection. the Additional Chief Secretary to Government,
Industries Department vide reference 4" cited has been requested
to make necessary rectification in G.O. 135

Until further orders from the Government, to curb illicit
movement of minerals in the District, District Level Task Force is

constituted with the composition of following officials with

immediate effect.

SI. Name Dcsignation

No.

1. | The District Collector, Chennai Chairman

2. | The Assistant Commissioner of | Member
Police, Harbour Range.

3. | The District  Forest  Ollicer, | Member

Chennai.

4. | The District Revenue Officer, Member
Chennai.

5. | Regional Transport ~ Olfficer, | Member

Chennai Central / Chennai North



The functions of the District Level Task Forces shall be as

follows:

W’Vcsl /_‘Chcnnai North East /

Chennai Eag / Chennai North /
Chennai South CEast / Chennai
South / Chennaj West / Chennai
South  West / Ambattur /

Sholinganallur / Red Hills /
Meenambakkam.

Revenue Divisional Officers,
Chennai North / Chennai South /

Member

Chennai Central.

Assistant Commissioners.
Thiruvottiyur ~ / Manali /
Madhavaram / Tondiarpet  /
Royapuram / Thiru,Vi.Ka. Nagar /
Ambattur  /  Anna Nagar /
Teynampet /. Kodambakkam /
Valasaravakkam/ Alandur / Adyar
/ Perungudi / Sholinganallur.

Member

The  Environmental Engineer,
Tamil Nadu Pollution Control
Board, Arumbakkam.

Member

Convenor

The Executive l:ngineer,
(PWD)(WRO), Kosasthalaiyaru
River Basin, Tiruvallur / Araniaru
River Basin, Chepauk, Chennaj /
Lower  Palar  River  Basin.

Kancheepuram.

Member

a) to collect /review the information / cases issues to the

illicit transportation / quarrying within their jurisdictions.

b) to monitor the functions of the Taluk Level Task Forces.
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The District Revenuc Olficer, Chennai

The Revenue Divisional Officer, Chennai North / Chennai
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Chennai
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Madhavaram / Tondiarpet / Royapuram / Thiru.Vi.Ka. Nagar
/ Ambattur / Anna Nagar / Teynampet / Kodambakkam /




Valasaravakkam / Alandur / Adyar / Perangudi /

Sholinganallyr

The ot " i 8 TR o DY ion Control
9)  The Environmental Lngineer, Tamil Nadu Polluti

Board., Arumbakkam.
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1) The Additional Chief Secretary to Government,
Department, Chennai - 09.
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sovernment, Public Wor
2) The Additional Chief Scerctary to Governmct
Department, Chennai - 09.

ini :nnai — 32.
3) The Director of Geology and Mining. Chenna
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FIRST INFORMATION REPORT

w36 saad flsms
\ {Under Section 154 Cr.P.C)
(5.0 QzrAN\fley 154 Ber &)

"‘ S % :

; [ District: AMBATTUR
wren_Lib -

2.A_ct{s)
f T
INDIAN PENAL CODE, 1860

PS: AMBATTUR

&reud flencowib

MIN
ES & MINERALS (DEVELOPMENT & REGULATION) Act, 1957

3. (a) Occurrence of Offence Day:TUESDAY
Ghp Pepey prer
Time Period: on
Cpr iamey

(b) Information received at PS.
Date:

19-05-2020

TAMIL NADU POLICE
INTEGRATED INVESTIGATION FORM-!

C 10001830

Year:2020 FIRN0.899 Date: 19-05-2020

S C) @pl. e P

Sections i
Gfleysar
379
21(1)
Date From:19-05-2020
preT S

Time from: 14.00Hrs
Cpb apped

Time: 20.00HrS  (.) General Diary Reference: Entry No(s)

srad fooubfpe praid daLps e Cpm> Qumg pri@Hndd ufey Aambd Grear
4. Type of Information: WRITTEN Time: ;
HEHEUEdET uNs GJW“’
i - NORTH- : ' :
5.Place of Occurrence: (a) Direction and Distance from PS: EAS; & 5.0 Km Beat Number: SECTOR4
@hp Fapaiin (i) sraud HeoawsBdmps admamay s, TpHesid @ph sTad aram
(b) Address: MURUGAMBEDU :
wpsaufl
(c) In case, outslde limit of this Police Station,then the Name of P.S: District:
@éarad Hoou TomESILTD pLps @me@wmnddr spfode, sips sr.H Quuwir oraul L1
.. Complainant/Informant (a) Name: KRISHNAN MOHAN (c) Date/Year of Birth: (d) Nationality: INDIA
- Gppep@puELTeri / sEad phEa Quuwit : : . puer / Opps eT® B i emb
(b) Father's/Husband's Name :
phag | seTauT Quuwir
(e) Passport No.: Date of Issue: Place of Issue:
Qauafipm_(® sL_eyF8L( eraw aupRISLILILL prer aupREILCL @b
(f) Occupation: ;
QsmPé _
(g) Address: ASSISTANT DIRECTOR, GEOLOGY AND MINING, COLLECTORATE, CHENNAIL
sl :
7. Details of Known/Suspected/Unknown accused with full particulars )
Qsfips | guouni @iy EEBTELS @b smL DU Leuflén pgeoLTan eflaurtisat
8. Reasons for delay in (AP ritygy the compiainamllnformant: o .
@ppapepdi LT / FE S apepudi LS pEAID QanpuuHa Srosd
g. Particulars of the properties'smlenllnvolved:
sereumtiLLL / seTellpEenanmen Qsnpgasaian slloupd
10. Total value of properties sto!enllnvolv_ed: ' )
sereum_LiulL [ sareflp@erarren Qenpgéssiien Quongs wHOY
11. Inquest Report/ Un-natural death Case No. If any: ) o
, e cAsryeenr siflsms / Bupwsse wrpre @piiy eraw GCE@IL Hompsre
240-2(Type-1) 110544 Cps (HCL-12E) _
1 FIR No. 899/2020

PS: AMBATTUR (AMBATTUR) (v4.0)

Scanned with CamScanner



12. FIR Contents :
i @ yplEenaullen smss0 . ' .
Gspi‘;:ﬁ:‘:w ﬂoday 19.05.2020, while | am Sub-Inspector of Police, T1 Ambattur Police Sation

present in police station, the .informant Tr.Krishnamohan, Assistant Director, Geology ang

Mining, Collectorate, Chennai was appeared and lodged a complaint as follows:— Sir, Sub:_
Chennai District- Mines and Minarals dllicit Transportation of gravel from Menambegq,
Thangal - (Kallikuppam, Muthamil Nagar) - Vehicle- Seized - Kept in the custody of
Ambattur Taluk office - Filing of Criminal case -Reg. On 18.05.2020, vehicle bearing Reg
No.TN-18--6442 ang TN-21-AC-4527 at Menambedu Thangal (Kallikuppam - Muthamij

Inspector of Police.

13. Action Taken: Since the above report reveals Commi :
sslon of Offence[s) u/s as mentione i
case and Directed CHIDAMBAHAMUHUGESAN‘ +INSPECTOR OF POLICE 1020 to took up the Invesllgagt:: A e reaistered

CICT TN BLauyias : CuCe DD PP o draranay 194 g :
8y 2 b Epric g Qe B 3 ;
CHIDAMBARAMURUGESAN | INSPECTOR OF PoUICE 1020 velorarfin Loamiie g TO4gkQnneren uaiisiug, g A i SRR Al

FIR read over to the Complalnantllnforman!. admitted to be corr

PS: AMBATTUR (AMBATTUR {v4.0)
i FIR Na. RAaronnan
Scanned with CamScanner



4 -
//-A

ig |
14.. Signatl{rel ! umb Impression of the Complainant/Informant
EDPY@PSLL e / saad Ash@uafar goub / Qumelysd GCrast ufay

15. Date & Time of despatch to the court: 19-05-2020
FHwansHdm eiguluiu’ L prignd, Gprapn

PS: AMBATTUR (AMBATTUR) (v4.0) 3

: VIJAYAKUMAR

: SUB No.: 1730

INSPECTOR OF araar
POLICE

FIR No. 899/2020

Scanned with CamScanner
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FIRST INFORMATION REPORT
Wse saau Hyfléms

-59.

TAMIL NADU POLICE
INTEGRATED INVESTIGATION FORM-!

. (Under Sgction 154 Cr.P.C) e
] (@.5.a0.0zn.NMey 154 Har &) C 10001931
/ 1. District: AMBATTUR PS: AMBATTUR - Year:2020 FIRNo.900  Date: 19-05-2020
/ _ el 1b areud flanawibd <@ -5 T e
2.A.ct(_s) Sections
FLLLb Gfleyser
INDIAN PENAL CODE, 1860 279

MINES & MINERALS (DEVELOPMENT & REGULATION) Act, 1957

21(1)

i 3. (a) Occurrence of Offence Day:TUESDAY Date From:19-05-2020
il Time Period: On : Time from: 14.00Hrs
Cpy sieray Cpib apped
(b) Information received at PS. 18-05-2020 Time: 20.30Hrs (c) General Diary Reference: Entry No(s)

Date: !
srad floouidpe sawd AwoLgs prer e
4. Type of Information: WRITTEN

sEeusllen auans
EAST

@bp Plapeiid () sraud Peoawsddmbs eraaeaey gnapd, affmsub
(b) Address: AMBATTUR KAMARAJAPURAM KANNATHAMMAN KOIL NEAR
apaauffl

GhpapepuSLLrarnt / ssad ghsait QU
(b) Father's/Husband's Name :
i shag [ seweulr QU

8. Reasons for delay in

9. Particulars of the properties stolen/Involved:
saraurL UL / sareflp@erarnen Qsnsgisaaflen efleumd

5.Place of Occurrence: (a) Direction and Distance from PS: & 0.

Qung pri@iidd uda) dlaimb adr
Time:
Cpyb

5Km Begat Number: SECTOR1
Qp@ps aTaud e

(¢) In case, outside limit of this Police Station,then the Name of P.S: District:
@asmeud Henw erevenassliund pLs Bmeguonder spHmaula, oips smf Quuir wreulLid

6. Complainant/Informant (a) Name: KRISHNAN MOHAN (c) Date/Year of Birth: (d) Nationality: INDIA
prer [ Qpps <yerH priigemd

Place of Issue:
pisiucL @b

‘! (e) Passport No.: Date of Issue:
| Qauefipn @ s_eyéf @ erair QUPRISLILILL [HTeT
(f) Occupation: N
Qgmfa )
(g) Address: ASSISTANT DIRECTOR, DEPT OF GEOLOGY AND MINING, CHENNAI DISTRICT
aufl
7 %p:tails of Known/Suspected/Unknown accused with full particulars
Qsfips / muium’ iy peiluLeBRnts GHpb smiLOulLafidr pupaowrar ellayisdr

Edpap@pSLLeTyTd / paald umvrrd: populll flé ssad QsrBLuBd srogb

seram_OULL / serefp@ererrer Genggiaeiian Qungs whiy
11. Inquest Report/ Un-natural death Case No. If any:

i

| " 10. Total value of properties stolen/Involved:

|

‘ Gan eflsryeen sifisms / @uUp@ase wrpren GpUy aar gCs@Ib @mpsnd

240-2(Type-1) 110544 Cps.(HCL-12E)

PS: AMBATTUR (AMBATTUR) (v4.0) ]

FIR No. 900/2020

Scanned with CamScanner
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/ o -

12. FIR Contents :

i ation
WD gaoueh wiflsansuden S(mésLh of Police, T1 Ambattur Police S
Submitted, Today 19.05.2020, while | am Sub-Inspector ‘Dape of

; irector,
. Assistant Dir
present in police station, the Informant Tr.Krishnamohan,

; llows:-Sir,
omplaint as fo
Geology and Mining, Chennai District was appeared and lodged a comp

. h - Vehicle- Seizure -
Sub:- Chennai District- Mines and Minarals -lllicit Transportation of Eart

' ; illicit transportation
Filing of Complaint Reg. The below mentioned Vehicles were Seized for illic o
; " h 2 Units, 2.
of earth without any valig despatch slips. 1.TN 22 A 7079 Tipper Lorry - Eart :
: | : Ambattur
22 B 5599 Tipper Lorry-Earth 2 Units, The Vehicles are kept in the Custody of

; i A) of
Taluk Office. Such transportation of earth is in contravention of sections 4 (1) and 4 (1A) o

MMDR Act 1957. Hence, necessary action shall be taken under section 21 of MMDB Act

1957 and section 379 IPC. Necessary FIR shall be filed and a copy may be sent to our office
for further ‘action. Sd/xxx S.Krishnamohan. The above complaint has received on
19.05.2020 at 20.30 hrs., register-ed a case in T-1 Ambattur Police Station Cr.No.900/2020,
- Uls. 379 IPC r/w. 21 (i) Mines and Minerals Act. The orginal FIR has been sent to JdM.
Ambattur Court, other copies were sent to concerned higher officials and the case is

Submitted for further enquiry to Inspector of Police.

13. Action Taken: Since the above report reveals Commission of Offence(s) u/s as mentioned in item No.2, registereq
case and Directed CHIDAMBAHAMURUGESAN » INSPECTOR OF POLICE 1020 to took up the investigation.

TRESILC L bleugdens : CoGo EDD PP igd o srerenay Gfley 2 -6 sapriLc L st WfeytiLg wirer Gopwns WPED Ldley Qaugy
CHIDAMBARAMURUGESAN , INSPECTOR OF POUCE1020  uaflwmarfiar Heamiiaiie aGhpsdunitn Lefisiu g

FIR read over to the Comp!alnant/rnformant, admitted to be correctly recorded and a4 copy given to the

Gomplainant/Informant free of cost. . .
.53, @g’;tm@mpusa'_l_.nm@é@ / gseud BhseumED Ul SHEST ., Sig eflwuns TREULLR @mliugns sm‘m&@srrsimrﬂut@, SIBETLILg.

B @enny Gevasions QsrRésuucLg

'

)

14. Signature / EﬂUmb Imgression of the Complainant/Informant
Ghpep@puiiirert / paed Qep@iiuaifien guiuib / Qumeliyd §Cramars ufey

15. Date & Time of despatch to the court: 19-05-2020

BBopEHHE S@LULLLL pTEsD, Cprgpd Rank  :sus No.: 1730
INSPECTOR OF eresy
POLICE
e
2 FIRNo. 900/202,

PS: AMBATTUR (AMBATTUR) (v4.0)

Scanned with CamScanner



) FIRST INFORMATION REP_ORT '

W5 psmb .gmﬂ&cns
~ (Under Se:t!nn 154 Cr.p. C)
(@l Q,srr Lﬂrﬂsq 154 @W Jw

[

i ;.
PS VELACHERYl' :

. District: ADYAH
wrelLib . 4 ﬁnn}:b ;ﬂmaiu.b '
2.Acl(s) . _ TN

s b g

INDIAN PENAL CODE, 1860

3. (a) Occurrence 01 Oﬂance Day WEDNESDAY -‘ i

@0 Pagey prar
Time Period:

0N Vel
vaamw e

{h) Informahon received at PS
Date;- - )
“&meud ﬂmmmpﬁp@ psmcn ﬂcm_gp prrd-r

4. Type of. Iniormatlon WRITTEN
seudld wens !

5.Place of Occurrence ' (a)

&Hp Papeiid (=) summ ﬂmwu;ﬂaﬂqmbg crcummq.g{g'@
cmmicsﬁ aﬂampun Gu@pg ’f]mmul? ._m@&ld’ )

(b) Address:
epsaufl 4

ohas
(¢) In case, ouls!de limit of lhis Pohce Station, the the Nama of P. S

Basrad Hoe cm:mwu;uurrd: Pl @@ﬁ@wnuﬂw .;pf ﬂmmﬁ\w. @;pp ar.fl. Quuir
; . (c) DateIYear of El

6. Camplamanb‘lnformant (a) Narne MYTHII..I
@pp@mgﬁu_umrrlgsmdx gppmn Qi

(b) Father's/Husband's Name ; ASS ‘

gy | seneul QUK b e P2

(e) Passport No.:. .

Quuaflpm’ @ aLoysfl B craar

(1) Occupation: GOVT. OFFICIAL GAZETI'ED

Qzmpds - T s
* (g) Address: DEPARTMEHT OF GEOGHAPHY AljD MIN_ING
apseaufl Pl e

7. Detalls of KnownlSuspectedlUnknu\Nn accused w]ih {ulf parllcu ars, '
- Qpfiung @opl 5H'LLJ.JUI_L...|BUIﬂﬂ‘I @p@mmmnw.sﬁ]wvmadr "
H

/OAzaj’fsio,) VISWANATHAN Hoito,

Qe / guiugd
VENKATESA}
DISTRICT o

2

, ]
8. Reasons for deiaybl]‘.é'ﬁg;ling by lho compla!nar Ulnl‘ormanl.
W) pswd.: anauumand) @mmqﬂ;,.;r

ebpapapiSL rapnd
HO DELAY

8, Particulars of the praparilas Btofenllnvolved
awam ol / ‘meﬂmgﬂymﬂﬂl_efnﬁjﬂ#'lﬂﬂm ;ﬂcum.b

l
i
!

..

= I
it :
(1 ke !

MINES & MINERALS (BEVELOPMENT & REGULATION) Act,

Vi

I

prey
-Gprjm

C 10557233

G 2021F ,ﬁﬂ'd*g 3 . Daté: 03-03-2021
. @‘?'#' ‘*F“"’h pot .
1% glt_‘ﬂ 3, o, Sections
et (o Afleyadr ..
AT 379 .
[P 21(1) .

<1 13
'Tlme" lrom. 00. 50""’

@ﬁdl'

Tlmo' 01 :w Hrs ;

G.fhvtb

Ly gogii

I'il'a!..lu Y- prrm

f I

2ol

w@ F;md) Qan@uuﬂsb guwpth ol

’,.Jﬁgtﬁ To':'.
pi ch' ey

.Time To:
prwmmu'

CHC - S

_(c) General Diary. Hafarence Emry No(s)
Q@ung pm._@ﬂuaﬂm uﬂa; eﬂmm.o e

. Time:. ;

. Cprd,

it

THAHAMANI

Dlsmct'
S pmaitaas

3 ‘,(d] Nahunallty. l_!'ID!A _

5 Placa of lssua s
i mwr&uuuu..@m '

Property Naﬁ]e ’

- ;-;.:"_:‘,Er_operly \(a',

Lab

5.

SAVERL A T

1 ‘Ju

] Descrlpllon

| Llommy bl

i

TN 19-A 4205 GTEND HLOMT 650:%_ LOETG

t.—.ﬁir Sl

:5.0 e R G Ll T o t_m_:rcwm_t_n U Q)
w‘:o&tjmaluo ;:r p;ggerdl[es stolonllnvalvad" e B
Ll | saddpgdiarmen Qsgpgkaiicl.Quon LAY 'i""-fi*"'f"-'-"' ce ; - .
11, Inq‘geal Report/ Un-natural'death Case No*ﬁ ariy.u : ) B
. sagenin o fbios | Buipoade bipren @muq crduch.mlh @e}ﬁp(w) . : ‘-‘-' Wdine
) ‘ [ )
Rl T . o
. . L ' " FIRNo, . 932021

e

-

5

TAMIL NADU POLICE
INTEGRATED INVESTIGATION FORM |

).



12. FIR Contents

w ymw &ﬂ&m‘a“‘ 5’@5‘5‘0

e 01
aAbg swindsEluGADS!- 03.03.2021 ,;d,m 1677 A
u

ol e ;Elemsuw A
b |BIRIEHEPD o pel) GuUEGHT 59(3“'-‘5' X
us ;ﬂmaﬂu Quip YHS grufla) CEUE Alumd

2
sraud Heaew @mmu@rﬂm .gj,umumm RGO zrsmam

Gung Qseneen oreut it Ledullwe D

qeuai  Heaeud arndl  Qan(sp
mwél. 4. mm@cﬁl, n..ggeﬁ] GG, L{GQUQUJGJ lDﬂJ!_.’JllD 5”7“3’5551@!9;

Qereugonm: a@;uqmn Py
Quir(meT: saflOrAIGERD

Qecnanan mn'mL_L_m p . GTENT. 043/ ywe/ 2021 prrerr 03.03.2021. S,
SurisEs - Qaénenen WTEULLID: GangGmﬂ‘aJu.m G,’aJerm(Barﬂ pywerd] Gy Hymoin/
cép QUi sigiwguderd] saflon r;;m;_fﬂg Gsm;n TN- 19-A 4205 Gr@rr,rp u@@wm&m Glasram_

anseThEdT @sUUPDUULLE -~ ung;&rruu&l,rgasrrs guumugﬁw Lo;og}ju) wa BLAUG @S-
@gmiiuns. umfreras: 1. W. P(MD) No 19936 of 2017 and 7595 of 2018 and WMP (MD) No.
7225 of 2018 dated. 29. 10 2018 2. Rev. App‘ﬂjcation writ (MD) Nos .80 to 82 of 2019 in W.P
(MD} No0.19936 of 2017, 7595 and 21485° of-2018 Reserved on 29 08. 2019 dehvered on:
09.09.2019 3. sigsnenerr Fleve era. 170 Ggrr@mgmm (MMCI). 'I_T;ITETT 05. 08 2020. Qsenianan
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(®p.allQgn.NifNay 154 Qair 4yp) C 1065
1. District: ANNA NAGAR PSKOYAMBEDY Year:2021 FIRNo.235  Date: 23-04-2021
wreul Lip suened Bloneowy <perr () (Y g.-21. Gredar fprrair
2.Act(s) Sections
LI [4 19fleysar
INDIAN PENAL CODE. 1860 : i 379
MINES & MINERALS (DEVELOPMENT & REGULATION) Act, 1957 e 4(1)(14)
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INTEGRATED INVESTIGATION FORM-I
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©on Hspellw (@) stad Aoawiddlmibs adaauaey gropb, agfmsub @D ETeud eTe
(b) Address: OMR sr@e - 200 &y sram@
wasufl
(c) In case, oulside limit of this Police Station,then the Name of P.S: District:
Rsered Hoow aamwsstiund ppy Goégundda spdowdd, sibs anb Quuwi wreulLib
6. Complainant/Informant (a) Name: SURADHA (c) Date/Year of Birth: 1987 (d) Nationality: INDIA
EdpaepsiLneant [ sad ghswi Quwi prdt / Apps e ® BT g &L
(b) Father's/Husband's Name :
sheng | semrauit Quwii
(e) Passport No.: Date of Issue: Place ol Issue:
Qacfimm @ sLeyss ( ereir QUPRISLLLL BIET cuprislIUC L BLib
(1) Occupation:
Qsmid
(g) Address: ASSISTANT GEOLOGIST, GEOGRAPHY AND DEPARTMENT OF MINING, DISTRICT COLLECTRATE, CHENNAI
- 600001 .
apaaufl

7. Details of Known/Suspected/Unknown accused with full particulars
Qsfps [ guiun_yhedw / Asflung Ghpo srictucceuflérn gpgenowner slleugriser

1) fm.séaqaisd 5/Au wriserid, 2) do.smiprga &/Au Hmepsd

8. Reasons for delay in reporting by the complainant/Informant:
Gongp@puiragrd / saard Qan@uuagnd wapli dé gaad Aarduufld groslo
HO DELAY

9. Particulars of the properties stolen/Involved:
smam UL | sadlpgaramen Qanggissafian eflaugd

10. Total value ol properties stolen/Involved:
acam LulL [ sadpgdama Qenggisaiear Quigs wdiy
11. Inquest Report/ Un-natural death Case No. If any:
Quz Langeow eifbma | Hupmade wipne Goiy erdr gCEEID Bmperd

PO OTHUTAPLY E LAY AR (v4.20) 1 FIR No. 708/2021



12. FIR Contents :
QAR SR A @ aimaay

afimey e ndaaiin@apg.
Qdy 17.09.2021 v Ga 05.00 wafdg, Gy-9 g,lmrJL'Jurrz'r,:mh maue  [flenaul o6l

SanaonAu pier e oeueld @) mbe Guing LI f(w.0.5551 ‘ﬂ_psem

G @wana, yelud®  wppd  srasggimp, bracl QLLAUTGD, Qoenenan - 600001
(90584219827) eduaui Hleoawd aubgl eT(psHg (PLDa, Qan®ps Yamm (SlerTeu(mLomm). é){@)llﬁ'—{fbﬁ'
s.apem, el yeduwenart, yelluwd wpmb &yms55®D, wreul L gL flwrsh, Aeémenar -
600001 (9884219827). Qumsi. Hneud guileureri, |9 FE@TUUTEED &AW Hlenewid, beenenar.
swn, pré Qedieen wreul L pElwi Sigiusia Gewdu@n Leuiwéd LPHID HIRESHIPD
Sussdd o g6l yeluwuerargrss uefiyfibe emHCper. @enm (17.09.2021) srenw 04.00
AM veflumelld geguunésd gieger 200 oig OMR  sreaudie saflod  FDUBHSLTE
ansaisoma Cengeen QawigBung), TN 22 CY 7744 arenp udlbleouesr Qarar LTyey eursardsle
sngnrexr waT @mbss. @& Asriiuns oflu oirs i@y en srgryeRT et g ubSST
caug ©Oss Cuduy erfl  @lEpfliear  efleryene Qeigded oM e
sondssuuLfdmm. 2flu S@ods S0 ggb @damod sdaagseanons saflow Gaulig
Qu@ss Qeenpg safllwmae wHmb srhstsa (CLLUBSSD WLHMILD penUuBSHSD) §LID,
1957 -é1 Wb LHNDL sVPHTR Ansailn sgems clflad, 1959 -1 LW LHHIL FBELHTE
siL ACrnpwns saflbb a®ssd, Cursgaurss wimb safl QMUY maubsd sEUY WLHMID
sl pscisar edfsar 2011 ugyd GhpwrEw. Gy, CopEluClie ursamsans
Seneoen Hlea erar. 170, Qzmflwgiem ( M.M.C.1 ) prer 05.08.2020 -6 Ligujb, saflomis@E@sbd
syshsEw (CbuUEHHED WHND PePULESHIED) sLLD 1957 Gfey 21(1) L FbHu
gemLen sLLib 379 -ar &p pLagsms aREGLND Col 06 QaradiGpen. Gugib eunsasdn
gLBerr Hm.smbprgen 5/Qu Hmepsd deuisdar Sgo wHpDL Sige e fawwurat .
sésgauiid s/Qu s Bgb pragsms ab&G0 Col(é Qarar@Coen. @emeuiyi-
eciloggiLa aingeb wHmb G@en. BUig i@ SD¥#x¥xkaikx 17,09.2021 (5.8578m).
uiwn , CoDaFIL GT(PHE QPLNET SEMMA @enmy 17.09.2021w Cgd 05.00weflléE Qupm
G0 gamiungai sned Hamu GH adr. 7082021 /8 21 (1) OF MINES AND MINERALS
ACT, 379 IPC & aupéE uda Qewg Sirend aprRsULL 1pgd gaud Jflsme appd grar
AadmcAi_god anaid g FBEd GuEGaT HHID wrhlo GHD Qe SILLSD Siaunsaflen
AC No. D-%/3833/SCRB/2014-8, Dt.03.04.2020 WwHpD Di@LWIE WILL STUD GO
A COIU I ARCIY, C.NO.487/0C ADY/CAMP/2020 Dt.19.06.2020 e ggyaiy PBD pHUD

v i b A o L ? PIRC MO 708 200

B G s e

e bt o |
I

Wy

f
A



_7k.

sifiseos sner ADY/)9/708/21 araip euflens orair quipisLILLBETeTgl. GEST HEMD m@g&@.l
pownar gaougian JM-2 gabant fHoamb saisEnEED @51 BEQGDET FHHUULL 2 Wi
@*@Mmfﬁ@é’ﬂﬂb D@l meugg ellemyanans s ar(Hses GananGLe.
13. Aclion Taken: Since the above report reveals Commission of Offence(s) u/s as mentioned in item No.2, registered
case and look up the invesligation.

s - ppwns aups@ ufiey Qelg
GB&sLLLL pLaugsms ; CuCa GDD el o o darme Gfley 2 -6 splul L slL Oflaybugwrer GRS URED &
HREnOaEs rHiyiGnmaiul gy

iven to the
FIR read over to the Complainant/informant, admitted to be correctly recorded and a copy @
Complainant/Informant free of cost.

- . Hmd nEUul @, Sigauy
551 GHOPIDSL e (mEE [ HHcud BHEVMEE Ly SHEsITY, o sfluns ausuul @ BEOusTs ThpsAataauuL, if
paD Gatn Feeusnns Qer@astucLg

P |
14. Signature / Thumb Impression ol The Complainant/Informant Signature of
GIDyenii L | gacud Aan@iuafidan puul / Quaellye GCramay ufey

i

e Officgr in-charge, Police Station
sneud feoow Quigly sigeuaflan GuUD

Name : JAIGANESH K
15. Date & Time of despatch to the courl: 17-08-2021 Quuwi
EwapsApm Sigiutut L prgsb, Gurapn Rank :SUB No.: 192
INSPECTOR OF araimr
POLICE
Henw

PS: THURMPAKKJ\‘J (ADYAR) (vA.2a)

FIR No. 7082021



T

FIRST INFORMATION REPORT TAMIL NADU POLICE
(P& SHG6U6V g{gj]éagmas INTEGRATED INVESTIGATION FORM-I1
(Under Section 154 Cr.P.C)

(&.5.60.05 1.9y 154 @ 60T BLD)

29-
l. District: MYLAPORE PS. ICE HOUSE  Year 2021 FIR No. 642 Date: 12-
2021
D meUL_LLD &ITEUEL BlemeuilLd 2,6007(H) (1p. 5.2 6T6T0T [BITET
Act(s) FLLLD Sections L9 ¢fley et
2. INDIAN PENAL CODE, 1860 379
MINES & MINERALS (DEVELOPMENT & REGULATION) Act, 1957 21(D)
ia) Occurrence of Offence Day: WEDNESDAY Date From: 29-12-2021 Date To: -
&M Bl& ey B BITET (PGen IBITEIT GUEmIT
Time Period: On Time From: 01:20 Hrs Time To: -
GBI 6Tay GBILD PGV GBI eueny
(b) Information received at PS. Date: 29-12-2021 Time: 02:00 Hrs (c) General Diary Reference: Entry No(s)
HMaI6 BlemeWSHHS o eums priGrludea usey
HH6U6) BeM_GG BHIT6T efleurrih eTenor
4. Type of Information: WRITTEN Time : -
HH6U6060T U6 & GBI
5. Place of Occurrence: (a) Direction and Distance from PS: EAST & 0.5 Km Beat Number:

GHD BlapeilLLb (9) ST BlanawsS elmbe
6T6LRUETEY HITI(LOLD, 678G e &U|LD

(b) Address: 826 346 CLIGHS! BlSSD SAGH
(GEDI]

(¢) In case, outside limit of this Police Station,then the Name of P.S: - District: -
©)5&MaU6 BlemeuLL 6TEVENEVE S LILIME [HLH & @) (H& @& Lomudler
SibBlemeuuiley, SbH& &IT.Hl GLWIF

6. Complainant/Informant (a) Name: SURADHA (c) Date/Year of Birth: - (d) Nationality: INDIA
SOmuemmuslLmer /
FHEHEU6 HHGHeUT ClLWIT
(b).Father's/Husband's Name:
SHeng | Hewreul QLW
(e).Passport No. Date of Issue: Place of Issue:

QeuellBTL( &LeUFELH GUPMAIGLILIL L

&TenoT @LLD

(f). Occupation; -

Qsmgley

(g). Address: ASSISTANT GEOLOGIST, GEOLOGY AND MINING DEPARTMENT, CHENNAI DISTRICT
waaufl

7. Details of Known/Suspected/Unknown accused with full particulars
Qsflhs / guiurlyherw /sflwng GoHmwb &rl LUl Leurfler (W penow e aileur migeaT.

(LDEMME SITEUEY 6T6U0T

LOMeUL_LLD

BT6T / LImH& 2460076 [BITLLG.60TLD

GULPMBIGSLILIL L [BITET

@L QBT @emneTuwrmeRm &/6L Ly
8. Reasons for delay in reporting by the complainant/Informant: NO DELAY
GOonweanpuil Lmaryme / S&eau6w QasmEH LuarTs (WemmWILLH6 S&6u60 Q&ETHULE 6 TSI
9. Particulars of the properties stolen/Involved:
SemaumL LI L / &6mell i@ 6Ter meor Q& Mg S8 serleir aflaurrin.
10. Total value of properties stolen/Involved:
seraurL_ LUl L / &erell DEGETTTe Q& Mgl sarlar Qunngs &L
11. Inquest Report/ Un-natural death Case No. If any:
Weoor efl& myemenor & ml&ema / @)WIMen &8(& DTMITe E)MLUIL] 6Te00T 6] GHEMILD &) (HHSMTeu
12. FIR Contents
(PG6V HEH6U6D 2|1 & 60 & Wl6tT & (1H& LD
uenllbg FufullssiubGeBng.
@6ty 29.12.2021 1D CHS FSTemev 02.00 Wawl&HE@& D3 @mev ey Smeusy Bleneuw Gomulfley o el

SIS JC.LIMeNU& T6iT Q&I W [BITedT Blemeull 2|aelsfe @ He CUMS S(h.& &SI, 676 e Bleneulld aub Sl
QeEThds Lasmifler allaurh NerauGomm. HeiubBT, Hm.&.&rsm, 2 sall yalullwermery, yelullwe wmmib



& IRISS S, OFETENET DMeULLLD. QUMIBT STEUE) SpUIEUMETT, D3gR6 21661V HTEUE BIEMEVLILD, GI& 60Tem 60T
omeuL L LD.

B.5.6T6007.212/L{LD &/2021. [BIT6T 29.12.2021
S,

QUITBET: SeufllomsEbld @&eurifl&EbLD - 6\& eTen et T L LD - UL T aul LIb - Bheucvedl &G eunfl & miold
| et @LEHO oiguoGuilery seflob ghrlE Qaetm TN 09 Q 0173 etedrm LIBGI6U6mOTaH6T Q& TeuTL

QUMSETRISET sn&LILMHMUIUL LS - ungsrulihens UL S S0 LOMHIILD GLDEV HL UG &HENS - QSITLIUMS
umyemneu :
1.W.P(MD) No.19936 of 2017 and 7595 of 2018 and WMP(MD) No.7225 of 2018 dated.29.10.2018

2.Rev. Application writ (MD) Nos.80 to 82 of 2019 in W.P(MD) No.19936 of 2017, 7595 and 21485 of 2018 Reserved on: 29.08.2019 delivered
on:09.09.2019

3.9 TFTeME00T Blemev 676001.170 QHMSlevgienm (MMCI) [BITET 05.08.2020

QFerener LML LI, Uiy el L, Bmaselseame Srmow / H&ILW, @ ameley BUmHS
Bniss5060 AGH0 aarm @LESa yeiullwed wdHaid FIRISSSD, 2 560 LaluliweomeTTy Sjeufaherme
20.12.2021 2jeTmI QUTEETS Geoulldamns CLMHG &TesorL GLIMS! o flw g FL &6 @6ueumine seoflold gmni
Ulh G PG EIOTL. 6UITEEUTLD/ 6 TEH60T Ml S 6T 608 LML UL L& SiSer eflurid Llerau@Lnmm.

6.6Teoor.1. em&LILUMHMW BT WMHOID GBI : 29.12.2021 1.20 AM, ea&LIUMDUILLL SLLD : g6V Ii6|6v CUBHS!
BlosHD HmHEE, aumgeard Whmd UG ey eeoor : TN 09 Q 0173, 2 flu S @ HLHSLIULL Seflow
FIT&TJ600T LD6OOT & L0 2 — unit, ungs&TUNMHSTE euUnL&&UuUL G6er SiEAIESLD : D3 &TeU6 [Blemeuwid g6
QUDEY6N

e&LUMDLILLL CuheearL eumgsern 2 flu 2R FFLH gaild GEITDE HETaTSSETIONS SeoflLlolD
QL OWHSS QFaTMS SHelllomISE LOHWYID HUIRIGRGET (CLLUGSSISH WDHLILD (WenDULB SHSIH6D)
FL.LLD 1957 - ebr Llfleyaseit 4(1), 4(1A) SLAPRBTH Flo seflo Fauend NS &er 1959 6N eTetir 36A LOHOILD SLOPBHTE
FLL NCrMELTs Saflub aRH560, CUTEGUTSS DHDID safln @MUY eSS0 SEUL WwHMID seoflo
WaeuF eNE\&ET 2011 6N eT6v0r 3 - GOTLIGUYLD GOHOWLMGLD.

aerGey @SaTGUl6) WML AFsTener 2 Wb SIemT 2infe) BHLCUITTen6mT eewor. W.P. (MD)
No.19936/2017 LOMHMID 7595/2018 W.P.(MD) No.7225/2018 — 60 (pemMBUWI 29.10.2018 WHmID 09.09.2019 Heray WmLSs
2 $&7a] IDHMID LIMTenel 3 — 60 &HeuorL Siggmeneruller LguLD, &eoflLomkiSEpLD, & [k S hI%EBL (GIbLIB G SIS
OO WeDULUGSSISE) FLLLD 1957 Wrfley 21 WHMID GBS W SHeToTLEMET FLLID 379 — 67 BLD FLEUL NS
&GN CHLBE GC&HTETHGMET. @eneurliL:- SHefDSSILET  CUTSHETLD Frnafl wLHoID LB BT
B(mH.@eneTwrmgr &6uU UMy Sdo... @.&rsm 2.6 yalulwerery, yelulwe wHOID &IMSSSEND,
Q\F6bTem 6T LOMeULL LD,

W, GUHULY LSTT QDI D3 PS CrNo.642/2021 U/S 379 IPC & 21(1) MINES & MINERALS (DEVELOPMENT &
REGULATION ACT 1957 & eupsGUBe QFWE 6&mIenenidbe THHS HOSHTHITCLET. (NFHE H&H6U6V
S GHMEBUNET 2HFeN6V SHTD 2618 CIUGHET Gomellwe HHEUT DL, CF6Tenar-08 SIEUT&HERHGD LMD
H&60&emeT FDLBSLILLL 2 Wi 2B &M HEBHEGD ST meusHsIUL LS.

Action Taken: Since the above report reveals Commission of Offence(s) u/s as mentioned in item No.2, registered case and took up the
" investigation.

TR HSUILLL BHLAIGSMS : GG GDD wenmuSiig6v 2 _eeremneu Llifley 2 -60 SamUILILL FLL

Ll eylILIg UM GDMIOTS QUps @S L6y QWS LeuaT M6 6@ 670 S8 SRS TETaT UL L &l

FIR read over to the Complainant/Informant, admitted to be correctly recorded and a copy given to the Complainant/Informant free of cost.

13

W.5.91. GHOWENDUTLLITETHES / HEEU6 BHHAUGEES LSS &SI, 315 Ffluns awsuul®
@GLUSTE gDHHISHasTeTer UL, SISETULG FEHE R60THI BEUEIFIDTES QHETHIHSILLLSI.

14. Signature / Thumb Impression of the Complainant/Informant Signature of the Officer in-charge, Police Station
SHMUWEnDUTLLTET / S&H6eU6U Qasm@Liueurflesr spliLib / smeuey Blemeu QUTMILIL] igueusvrfleir
Qumailre @GeTansL UBey eILILD

15. Date & Time of despatch to the court: 29-12-2021 Name: BASKARAN J C

BHWTHHHDE UL L

BTEBHLD, GHIWLD e
Rank: SSI OF POLICE No.
Blemev 6T6U0T

This is an Authentic copy of System Genrated FIR downloaded from TN Police Website (www.eservices.tnpolice.gov.in)

~3€ -



